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(b) if so, the details thereof?

The Prime Minister and - Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes, Sir.

(b) Under the provisions of the
Philippine Immigration Law Indian
citizens may be permitted to immig-
rate to the Philippines provided re-
ciprocal privileges are extended to
citizens of the Philippines for immig-
ration to India. The quota for im-
migrants from India shall not exceed
50 for any calendar year.

Settlement of Tibeten Refugees in
Orissa

1085 / Shri P. C, Deo Bhanj:
\ Shri Maheswar Naik:

Will the Prime Minister be pleas-:

ed to state: .

(a) whether it is a fact that under
a Central Government Scheme a
large number of refugees from Tibet
:are going to be settled in Orissa;

(b) if so, their actual number; and

(c) where they are going to be
settleg in Orissa?

The Prime Minister anq Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes.

(b) 2500.
(¢) Ganjam Disu-ict

‘Trespassing by Pakistanis in Cooch-
Behar

1086. Shri Ram Harkh Yadav: Will
the Prime Minister be pleased to
state:

(a) whether it ig g fact that two
Pakistanis trespassed into Cooch-
Behar on the 1st March, 1963 and
kidnapped an Indian and beat him
10 death on the other bank of the
‘Teesta river in Pakistan; ang

() if g0, the details of the incident

and- the measures adopted by Gov-
<nment to stop such atvocities?
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The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharial
Nehru): (a) and (b), Yes, Sir,

In the early hourg of March 1st,
1963, four Pakistani nationals tres-
passed into Indian territory at village
Jharsingheshwar, P.S.  Haldibari,
District Cooch-Behar, and kidnapped
an Indian national from his’ house,
whom they later murdered on the
banks; of the Teesta river.

Protest have been lodged with
the East Pakistan authorities at both
the District and the State Govern-
ment level. An immediate investiga-
tion into the incident, exemplary
punishment to the offenders and
payment of adequate compensation
to the family of the deceased Indian
national have been demanded. No
reply has been received to the pro-
test notes.

“Sainik Samachar”

1087. Shri A, V. Raghavan: Wil] the
Minister of Defence be pleased to
refer to the reply given to Unstarred
Question No. 3382 on the 18th June,
1962 and state:

(a) whether any decision has since
been taken in the matter of publish-
ing a Malayalam edition of Sainik
Samachar; and .

(b) if so, when the same will be
published?

The Minister of Defence (Shri

Y. B, Chavan): (a) and (b). The mat-
ter is still under examination.

Contract Labour

1088. Shri M. P. Swamy: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether Government propose to
enact legislation for the abolition of
the system of contract labour in in-
dustries; and

(b) if so, the detsils of the propos-
ed legislation?

The Deputy Minister of Labour and
Employment (Shri B, K, WMalviya):
(a) mdéb}‘ The question whether
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any legislation can be enacteq for
the .abolition of the system of con-
tract labour is under examination in
consulation with the Ministry of Law.

Radio Sets in Orissa

1089. Shrj Ulaka: Will the Minister
of Information and Broadcasting be
pleased to state:

(a) the Central target fixeq for
providing radio sets in the rural
areas in Orissa during the Third Plan
period;

(b) the number
given to the State?

The Deputy Minister in the Minis-
try of Information and Broadeasting
(Shri Sham Nath): (a) The target
for providing radio setg in the rural
areas in Orissa during the Third
Plan is 3,000.

(b) 500 sets were supplieq to Orissa
State in 1961-62. 600 sets allotted to
the State for 1962-63 are expected to
be supplied shortly. The total num-
ber of sets supplied to this State till
31-3-62 is 8470,

ALR. Employees at Cuttack

1090. Shri Ulaka: Will the Minister
of Information and Broadcasting be
pleased to state the number of staff
artists and other employees of the
All India Radio Station at Cuttack
(Orissa) belonging to Scheduled
Castes and Scheduled Tribes as on
31st January, 19637

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath):

of sets already

Scheduled Scheduled
Castes Tribes
(x; Staff Artists : .. ..
(2) Regular Staff : 20 1

Skilied. and Unskillsd Persons Re-
gisterod fn Orima

31091. Shri Ulaka; Will the Minis-

urmmmmw:mt he

ple;gp\dtoshte.

(a) the number ot pepsons  (both
skilled and umkilled) registéred in.

I
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various employment exchanges in
Orissa during_ 1962-63 so -far;

(b) - the number of such persons
provided with employment assistance
during the same period so far; and

(c) the number of such persons
who belong to Scheduled Castes and

.- Scheduled Tribes?

The Deputy Minister ot Labour and
Employment and for Planning (Shri
C. R. Pattabhi Raman): (a) and (b).

No. of
i No. of  persons
Period persons  placed
registered In em-
ployment
April 1962—
February 1963 1,49,373  21,co8
@©:
No. placed
No. regis- inem-
Category of applicants  tered ployment
during during
April- April-
December, Decen ber,
1962* 1962*
Scheduled Castes 7,826 838
Scheduled Tribes 8,940 1,47

*As this information is collected on
a half-yearly basis, the information is
available only up to December, 1962.

T in s A
{1 Ho Wre fridt :
VoRR- Q st wfedt o
T AT WM T3 IATH W FAT
!n'i"'?ﬁ\': .
() w1 g ¢ ¢ ¥ vy
= QA yareeg e & oA

g w N faffeg, o9 & ™
! g s g g ; WK

(') ﬂf“f. ﬂﬁmw’fﬁww
oz W, W qORK. 6 Wi ¥ Ayt
o sfaffam won 8 2





